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2025 

THE HIGH COURT AT CALCUTTA 
APPELLATE SIDE 

N O T I F I C A T I O N 

No. 5990-R(R&M)                         Dated, 19th day of August, 2025 

In furtherance of this Court’s Notification Nos. 6275-R(R&M) dated 
11/07/2024, 8940-R(R&M) dated 22/10/2024, 1101-R(R&M) dated 17/02/2025, 
3858-R(R&M) dated 23/05/2025 and 4655-R(R&M) dated 03/07/2025 with regard to 
the examination towards empanelment of successful candidates for appointment to 
the contractual posts of Law Clerk-cum-Research Assistant for the Hon’ble Judges 
of this Hon’ble Court against available vacancies and in view of the Written Test 
(Phase-I) held on 23/03/2025 followed by Interactive Session/Viva-voce (Phase-II) 
held on 17/07/2025, 18/07/2025 and 21/07/2025 in the process of the said 
examination, the following 02 (two) lists (List-I and List-II) are being published for 
general information. 

List-I: This list contains the result of all 51 (fifty-one) candidates who were qualified 
in the Written Test (Phase-I) and appeared in the Interactive Session/Viva-voce 
(Phase-II) held on 17/07/2025, 18/07/2025 and 21/07/2025. 

List-II: This list contains the merit-wise result of 23 (twenty three) candidates 
according to the marks obtained by them in descending order who have secured 
minimum qualifying marks in the written test (40 marks) and Interactive 
session/Viva-voce (5 marks) of the said examination towards empanelment for 
appointment to the contractual posts of Law Clerk-cum-Research Assistant for the 
Hon’ble Judges of this Hon’ble Court against available vacancies as per existing 
Government Orders/Memos, if any and extant rules.   

 

LIST-I 

Result of all 51 (fifty-one) candidates with marks obtained by them who 
appeared in the Interactive Session/Viva-voce (Phase-II) held on 17/07/2025, 
18/07/2025 and 21/07/2025.  

 

Sl. No. 

Roll 
No. 

(LCRA
/HC-

CAL/2
024/….

) 
Name of the 
candidates 

Marks 
obtained in 

Written Test 
(Phase-I)                  

(Full Marks-
100) 

[Q.M.- 40] 

 

(A) 

Average Marks 
obtained in 
Interview/ 
Interactive 

Session 

(Phase-II) 

F.M.-10 

[Q.M.-05] 

(B) 

Total Marks 
obtained  

(Full Marks- 
110)  

 

(A+B=C) 

 

Remarks 

1. 006 Madhura Chaudhuri 42 03 45 * 

2. 008 Aishi Pal 49 05 54 Q 
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Sl. No. 

Roll 
No. 

(LCRA
/HC-

CAL/2
024/….

) 
Name of the 
candidates 

Marks 
obtained in 

Written Test 
(Phase-I)                  

(Full Marks-
100) 

[Q.M.- 40] 

 

(A) 

Average Marks 
obtained in 
Interview/ 
Interactive 

Session 

(Phase-II) 

F.M.-10 

[Q.M.-05] 

(B) 

Total Marks 
obtained  

(Full Marks- 
110)  

 

(A+B=C) 

 

Remarks 

3. 014 Aishwarya Singh 49.5 6.5 56 Q 

4. 015 Prerna Roy Choudhury 40 3.25 43.25 * 

5. 021 Dibyendu Metla 47 3.25 50.25 * 

6. 022 Bishruti Chattopadhyay 45.5 5.75 51.25 Q 

7. 024 Jayashree Sinha 43 4.25 47.25 * 

8. 034 Amit Prasad 41.5 4.75 46.25 * 

9. 043 Sneha Sharma 56 6.25 62.25 Q 

10. 045 
Shaibal Roy 
Chowdhury 41 

3.25 44.25 * 

11. 058 Aryan Priyadarshi 54.5 6.25 60.75 Q 

12. 060 Ridhi Jain Liunia 47 7.25 54.25 Q 

13. 062 Madhab Ruidas 52 2.75 54.75 * 

14. 071 Anjali Roy 40 3.5 43.5 * 

15. 078 Swagata Khan 44 03 47 * 

16. 084 Subhadip Das 45.5 6.5 52 Q 

17. 086 Darakshan Jawaid 55.5 6.25 61.75 Q 

18. 089 Nilam Samim 58.5 A - A 

19. 091 Madhushree Mitra 47.5 5.25 52.75 Q 

20. 096 Sk Al Fayed Afzal 52.5 04 56.5 * 

21. 101 Arpan Kumar Bairagi 40 4.25 44.25 * 

22. 104 Ananya Ghosh 43.5 5.75 49.25 Q 

23. 107 Aditi Ghosh 40.5 3.5 44 * 

24. 109 Arpita Samanta 42 06 48 Q 

25. 112 Kazi Ashique Azfar 43 5.75 48.75 Q 

26. 121 Amman Arif Ansari 42.5 04 46.5 * 
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Sl. No. 

Roll 
No. 

(LCRA
/HC-

CAL/2
024/….

) 
Name of the 
candidates 

Marks 
obtained in 

Written Test 
(Phase-I)                  

(Full Marks-
100) 

[Q.M.- 40] 

 

(A) 

Average Marks 
obtained in 
Interview/ 
Interactive 

Session 

(Phase-II) 

F.M.-10 

[Q.M.-05] 

(B) 

Total Marks 
obtained  

(Full Marks- 
110)  

 

(A+B=C) 

 

Remarks 

27. 123 Argha Karmakar 40 05 45 Q 

28. 145 Shabiha Naaz  40 3.5 43.5 * 

29. 146 Afreen Tarannum 41.5 8.25 49.75 Q 

30. 153 Priyanka Sharma 43 05 48 Q 

31. 157 Mursalim Mondal 46 5.25 51.25 Q 

32. 159 Prerana Nandy 40 04 44 * 

33. 161 Vanshika Kasturi 52.5 A - A 

34. 163 Arka Mahalanabis 42.5 3.75 46.25 * 

35. 165 Junaid Raza 41.5 3.25 44.75 * 

36. 166 Athar Khan 42 3.25 45.25 * 

37. 169 Atri Chatterjee 44.5 04 48.5 * 

38. 182 Shreya Chakraborty 50.5 7.75 58.25 Q 

39. 195 Subhankar Sarkar 44.5 6.25 50.75 Q 

40. 217 Avirup Roy Sanyal 40 A - A 

41. 218 Firdaush Ahmed 45.5 A - A 

42. 219 Nikita Maji 40 05 45 Q 

43. 232 Md Ramiz Akhtar 58 6.25 64.25 Q 

44. 245 Pritam Maity 43.5 A - A 

45. 276 Vishal Basfore 49.5 06 55.5 Q 

46. 279 Bishal Maity 42 05 47 Q 

47. 299 Aishwarya Priya Raha 48.5 A - A 

48. 301 Subhasish Chakraborty 40 A - A 

49. 305 Jitendra Kumar Bhagat 40.5 05 45.5 Q 

50. 311 Nilarnab Paul 40 4.25 44.25 * 

51. 329 Rohan Deb 41 A - A 
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N.B.: 1. ‘Q’ denotes candidates qualified for empanelment in pool by obtaining qualifying marks (40 marks) in the Written 
Test (Phase-I) in addition to qualifying marks (5 marks) in the Interactive Session/Viva-voce (Phase-II) vide Notification 
Nos. 1101- R(R&M) dated 17.02.2025 and 4655-R(R&M) dated 03.07.2025.  

2. * denotes candidates who have not qualified in the Interactive Session/Viva-voce (Phase-II) for obtaining less than 
minimum qualifying marks (5 marks) in terms of Notification No. 4655-R(R&M) dated 03.07.2025. 

3. ‘A’ denotes candidates who remained ‘absent’ in Interactive session/Viva-voce (Phase-II) and accordingly disqualified. 

  

LIST-II 

Name of 23 (twenty-three) candidates according to the marks obtained by them 
in descending order who are eligible for empanelment in the pool of candidates 
and may be considered for appointment to the contractual posts of Law Clerk-
cum-Research Assistant for the Hon’ble Judges of this Hon’ble Court against 
available vacancies.  

Sl. No. 

Roll No. 
(LCRA/

HC-
CAL/20
24/….) 

Name of the candidates 

Marks 
obtained in 

Written Test 
(Phase-I)                  

(Full Marks-
100) 

[Q.M.- 40] 

 

(A) 

Average 
Marks 

obtained in 
Interview/ 
Interactive 

Session 

(Phase-II) 

F.M.-10 

[Q.M.-05] 

(B) 

Total Marks 
obtained  

(Full Marks- 
110)  

 

(A+B=C) 

 

Rank 

1. 232  Md Ramiz Akhtar  58  6.25  64.25  1st  

2. 043  Sneha Sharma  56  6.25  62.25  2nd  

3. 086  Darakshan Jawaid  55.5  6.25  61.75  3rd  

4. 058  Aryan Priyadarshi  54.5  6.25  60.75  4th  

5. 182  Shreya Chakraborty  50.5  7.75  58.25 5th  

6. 014  Aishwarya Singh  49.5  6.5  56  6th  

7. 276  Vishal Basfore  49.5  06  55.5  7th  

8. 060  Ridhi Jain Liunia  47  7.25  54.25  8th  

9. 008 Aishi Pal 49 05 54 9th 

10. 091  Madhushree Mitra  47.5  5.25  52.75  10th  

11. 084  Subhadip Das  45.5  6.5  52  11th  

12. 022 Bishruti Chattopadhyay 45.5 5.75 51.25 12th 

13. 157  Mursalim Mondal  46  5.25  51.25  13th  

14. 195  Subhankar Sarkar  44.5  6.25 50.75 14th  

15. 146  Afreen Tarannum  41.5  8.25  49.75  15th  
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Sl. No. 

Roll No. 
(LCRA/

HC-
CAL/20
24/….) 

Name of the candidates 

Marks 
obtained in 

Written Test 
(Phase-I)                  

(Full Marks-
100) 

[Q.M.- 40] 

 

(A) 

Average 
Marks 

obtained in 
Interview/ 
Interactive 

Session 

(Phase-II) 

F.M.-10 

[Q.M.-05] 

(B) 

Total Marks 
obtained  

(Full Marks- 
110)  

 

(A+B=C) 

 

Rank 

16. 104 Ananya Ghosh 43.5 5.75 49.25 16th 

17. 112  Kazi Ashique Azfar  43  5.75  48.75  17th  

18. 109 Arpita Samanta 42 06 48 18th 

19. 153  Priyanka Sharma  43 05 48 18th  

20. 279  Bishal Maity  42  05 47 19th  

21. 305  Jitendra Kumar Bhagat  40.5  05 45.5 20th  

22. 123 Argha Karmakar 40 05 45 21st  

23. 219 Nikita Maji 40 05 45 21st  

 

N.B.: 1. Mere empanelment in the pool of candidates, however, shall not create any 
right whatsoever in favour of the candidate appearing in the merit list (List-II) for 
getting appointment.  

2. This panel or pool of candidates (List-II) shall remain valid for one (1) year from the 
date of its publication or till appointment of all the selected candidates, whichever is 
earlier. 

For further announcement, all concerned are requested to follow the Court’s website 
www.calcuttahighcourt.gov.in. 

 

                                                                                                Sd/- 

Registrar 
(Recruitment & Management) 

High Court, Appellate Side, Calcutta 
 

Date: 19.08.2025 


